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DELHI VIDHAN SABHA
Bulfetin Pant-1
(Bried§ Recond of Proceedings)
Thunsday, April 08, 1999/Chaitra 18, 1921 (Saka)

NO.15
72.00 PM Stanred Queations
1. Stanned Question Nos. 201 to 207 and

SupplLementanies - thereto wenre orally asked and
answered.

Replies to Stawted Question Nos. 208 to 220 wenre
Laid on the Table of the House.

Unatarvied Questions

Replies £fo Unstanned Question Nos. 411 2o 4126
wene Laid on the TabLe of the House.

Motion

Shai Mukesh Shanma  moved the following motion
unden Rufe 107:

"This House stnongly condemns the blacking
out by the electronic media 4ncluding Doonr
Danshan and other private channels despite
the existence of Prasar Bhanti Board at the
behest of Central Government, o4 a ghrand
cenemony onganised by Delhi Government — %o
wlecome 'Pavitra Jyot' on the histonic
occasion o0f tricentenary celebration of
foundation- of Khatsa Panth which was
attended by Smt. Sonia Gandhi and at the same
time appreciates the nole of print media for
widely pubficising this great event.

This House alsodemands a thorough probe into
the entine epissode by a High Count Judge”.

3.23 PM Pandemonium in the House

4.

As the motion was unden discussion and Shai Mukesh
Sharma was making his speech, the membens started
making  allegations and  counter  allegations
nesulting in disondenty House. Hon'ble Speakex,
therefone, adjowwmed the House for 5 minutes.

Cont'dsieaal
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3.28 PM

Fs

Agten the House ne-assembled, Shai Mukesh Shawma
nesumed his speech on his motion.

Following membens took part in the debate:

Shni Anvinder Singh Lovely
Prnof. Jagdish Mukhi

Shni Bhishm Sharma

Shri Nand Kishone Gang
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3.42 PM

During the course of debate, there prevailed
pandemonium in the House again as members flung
charges at each other.  Seeing the House 4in
disondern, the Chain was constrained to adfoun
the House ti£f 4.30 PM.

4,30 PM Naming of Member

6.

When zhe House assemblfed after tea break the Chair
expressed disapproval with the conduct of a ruling
panty “membern (Shai Bhishm Shawma) who was in the
well of the House and  had dismantled the mike
0§ anothen memben (Shni H.S. Balli) and asked him
to withdraw f§rom the House. The Chain muled zhat
in Lew o4 the heat generated by the subfect
mattern o4 the motion, he will not peunit any
speeches on the subfect and ashed Shii Sahab Singh
Chauhan fo move his amendment.

4.37 Fr

T

Shni Sahab Singh Chauhan moved his amendment zthat
at the end of the motion, the gollowing wonrds
be added:

"because ithe subject matten 45 outside zhe
jurnisdiction of the House and 4is violation
o Rule 109 (ix)".

The amendment was put fo vote and negatived.

Thereagten ithe motion moved by Shni Mukesh Shanma
was put fo vote and adopied by voice vote.

442 Fr Walk Out

8.

The BIP Membens - staged a walk out complaining
that they have not been given sufficient
opportunity to speak on the motion tabﬂed by Shrd
Mukesh Shanma.,

Cont'd..s:3
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44 P _ Special Mention

Following membens naised mattens under Rule Z87:

1. Shai Tarvinden Singh Mawah
2, Shni Moti Lal Bokolfia

(M{nister of Education intervened in the mattenr).

Calling Attention

4bpq P _

10. Shani~ Subhash Chopra called the attention of
Ministern of Education and Powern 2o the situation
arnising out o0f: -

"the charging of a heavy -sum of Rs.320/-
grom each  JJ  dwellen fon  electric
connections 4n 1995 and non-utilisation of
the money fon the purpose it was collected
and non-nefund thereof so farn".

Ministen of Education and Power made a statement
in this negand.

456 Fr Revocation of Suspension

11. Shni Shoaib Igbat urnged the Chair to revoke
the suspension of Shni BhishmShanma. Ministen
o4 Health, Dr. A.K. Walia and othen membens

agheeing with Shoiab Igbal nepeated the
nequest and unged the Chain fto  show kindness
to the memben . Hon'bfe Speaken observed that

he was not  pensonally against the member  but
would not brook any  indiscipline 4in the House
ghom whatsoever quanter. Accepting the Membens'
nequest he appealed that rnecunrence of  Such
incidents should be avoided.
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SHORT DURATION DISCUSSION

528 Py

1. Shni Ajay Maken naised Shont Duration Discussion regarding he-
settlement of Jhuggi-jhonpris and housing shontage resulting 4in hrapid
ghowth of unauthonised colfonies and problems thereof in Delhi,

FolLowing Membens took pant in debate :-

Sh. Shish Pal

Smt. Kinan Walia

Sh. Deep Chand Bandhu
Sh. Mahabal Mishra
Sh. Jile Singh

Sh. Amish Gautam

Sh. Tek Chand Shanma
Sh. Roop Chand

Sh. Radhey Shyam Khanna
Sh. Malaram Gangwal
Sh. Veer Singh

Sh. Brahm Pal

Sh. Shoaib Igbat
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Ministern of Health neplied to the debate.

6.55 P_M.
( The House was adjourned ilL 14.00 houns on Friday, Apnil 09,
1999 )
S.K. SHARMA
SECRETARY
PELHT,

APRIL 08, 1999.
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